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REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD

I fﬁ'-ﬁm RS TN, Waee—10, Ao G-, SN, WATRIT — 221508
Avas Vikas Parishad Colony, Sector-10, Scheme No. 3, Jhunsi, Pravagraj,

e To 40080 5/6 H//q/jgi‘zllghabad@uppcb.com - 4?&/09/20020

............
.........

To,
The Registrar,

The National Green Tribunal
Principal Bench,
New Delhi

E-Mail:- judicial-ngt@gov.in & ngt.filling@gmail.com.

Subject:- Compliance of direction issued by Hon'ble National Green Tribunal in
Original Application No. 611/2019 Rakesh Tiwari, President Dushit
Paryavaran Hatao Samiti Versus State of U.P. & Ors. in order dated
04-03-2020.

Sir,

With reference to the subject mentioned above, this is to inform you that in
compliance of order issued on dated 04-03-2020 by Hon’ble National Green
Tribunal in Original Application No. 611/2019 Rakesh Tiwari, President Dushit
Paryavaran Hatao Samiti Versus State of U.P. & Ors. The compliance report is
submitted for your kind perusal and necessary action please.

Encl:-As Above.

Your Sincerely

faf__
(Pradeep Kumar M;’m]w

Regional Officer

Copy to:-
1. Member Secretary, U.P. Pollution Control Board Lucknow for information.

2. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme Court/NGT,
B-235, Sector-19, Noida, for perusal and necessary action please.

3. Chief Law Officer, U.P. Pollution Control Board Lucknow for information.

Chief Environmental Officer (Circle-2), U.P. Pollution Control Board

Lucknow for information.

Regional Officer
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S. No. Direction Compliance
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REGIONAL LABORATORY U.P. POLLUTION CONTROL BOARD

dvas Vs Parished Colony, Secter 1), Yojna- 3, Jhusl, Praysgrsj
Phone : GSI22588727, Emait: roalahabad@uppeh.com

WATER ANALYSISREPQRT :
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U.P.Pollution Control Board, Regional Office, Prayagraj

< Stack Monitoring Report
Name of Industry : M/S Sangam Mediserve Pvt. Ltd. '

( Combined Blo-medical Waste Treatment Facility )

Village-281, Jaitapur, Dhanupur road, Handia,

Prayagraj
Date of Sample : 18-09-2020
Sample Collected by : Kaushal Kumar, A.E.E,

Ranjeet Kumar, M.Asstt.

Lilib‘ Reference no. )QL/f'(-ﬂ/ PR:T/}D}D/ &4

SAMPLE COLLECTED FROM

S.N. [ PARAMETER
' Stack attach to Incinerator
1 Capacity of Plant - Kg./hour 250.0
2 | Loadof Plant - Kg./hour 200.0
3 |APCS. Ventury & Wet Scrubber
4 | Fuel used and fuel consumption "~ H.S.D.-75.0 Litre/day
5 | Temperature of Primary Combution 838.0
Chamber - °C
6 | Temperature of Secondary 1034.0
Combution Chamber - °C
7 Flue gas temperature - °C 54.0
8 Stack height - 32.0 Meter
9 | Flue gas velocity - m/sec. 7.89
10| Volume of sample - Litre 810.0
11 | Parameter Concentration in Prescribed Standard
mg/Nm? Limit in ( mg/Nm?*)

(Source EPA notjfication,
GSR 343(E) March 28,2016)

i- Particulate Matter 38.0 50,0

ii- HCI 44.20 50.0
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